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Petition(s) for Special Leave to Appeal (Civil) No(s).15868/2010

(From the judgenent and order dated 07/10/2009 in WP No.2191/2008 of The
H GH COURT OF BOVBAY)

COVVR. MUN. CORP. OF GR. MUMBAI Petitioner(s)
VERSUS
ANl L SHANTARAM KHQJE & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report)
(For final disposal)

WTH SLP(C) NO. 12985 of 2011
(Wth office report)

Date: 29/08/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTICE T.S. THAKUR
HON BLE MR JUSTI CE VI KRAMAJI T SEN
For Petitioner(s) Pal | av Shi shodia, Sr.Adv.
Atul Y. Chitale, Sr.Adv.
Sanyukta Mukherjee, Adv.
. Jayati Chitale, Adv.
Ms. Suchitra Atul Chital e, Adv.
J.J. Xavi er, Adv.
U. Deshpande, Adv.

EEE

P. P. Rao, Sr. Adv.

S.N. Pillai, Adv.

E.C. Vidya Sagar, Adv.
Kheyal i Sarkar, Adv.
Akshat Kul shresht ha, Adv.
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For Respondent (s) M. T.R Andhiyarujina, Sr.Adv.
M. Susheel Mahadeshwar, Adv.
M. Uday B. Dube, Adv.
M. Soumi k Ghosal, Adv.

M. E C. Vidya Sagar , Adv

M. P.S. Patwalia, Sr.Adv.
M. Amt Yadav, Adv.
Ms. Suj ata Kurdukar , Adv
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Shankar Chill arge, AGA SOM
Asha G Nair, Adv.
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UPON heari ng counsel

ORDER

the Court made the follow ng

Hear i ng concl uded.

Judgmnent

[ Shashi Sareen]
Court Master

reserved.
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